411  Matters Under Rul- 377

DR. SUBRAMANIAM SWAMY : 1
heard you saying, ‘the biggest Minister’

SHRI G.M. BANATWALLA: You

meant, physically.

MR. DEPUTY-SPEAKER : Yes. He
is a sportsman also. 1 would have meant
physically also.

{iii) Need to form a Parliamentary Com-
mittee to improve the affairs of Kbadi
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(iv) Fali in gprocurement of Government
Supplies from  Smuil Scale and Cot
tage indusiries due (o insisieace by
certain departments con LS. marked
geods,

"SHRI D S.A. SIVAPRAKASAM
(Tirunelveli) :  Government of India has
formulated the policy of precuring the
requitenvent of 104 products from the
small scale and cottage industries sector
and orders have also becn issued in this
regard  But this is not being implement-
ed effectively. The P and T Department,
the Defence Derartment and the Railway
used to purchase Khadi worth Rs. 4
crores per annum from K.V.I.C. Now
it has come down to Rs. 1 crore per
annum, the defence department is also to
buy beedis for the Armed Forces from
handmade sector. A large section of our
society is engaged in cottage and small
units ; they have to get assured market
for their products. Now the Depattments
are insisting on ISI marks for these pro-
ducts. The big industrialists who have
invested huge sums may be able to get

*The original speech was delivered in Tamil




ISI certification marks. But it is not pos-
sible for small scale, cottage and tiny
‘to get ISI marks. Government
‘should not insist on ISI marks for pro-
ducts of cottage and handmade units, who
deserve this incentive,
for them to adhere to ISI standards and
‘specifications. I demand that govern-
- ment should encourage these units by not
illsisling on ISI marks.

h) Need for providing more trains on
Diamond Harbour Sealdah, Lakhim-
pur - Kantanur  <ealdah and Cannin —
Sealdah lines and for doubling railway
tracks of these lines,

SHRI NIRMAL SINHA (Mathurapur);
s Calcutta, the biggest city and capital
of West Bengal, is surrounded by 4
Parganas District and as the mode of
agricultural production is changed with
the eviction of bargadars and loss of lands
of small farmers of Sunderban Area in the
past, more and more  people—men,
omen—depending on Calcutia for their
Jobs are settling mear the station villages,
connected by railway line namely, (1)
Diamond Harbour-Sealdah (2) Lakhimpur
Kantapur-Sealdah and (3) Cannin-Sealdah.
',tremendous congestion causing unbea-
mble troubles to the commuters happens
and this sometimes blasts into angry
yiolence causing attack on railway workers
on duty and destruction to railway pro-
erty.  To solve this problem more trains
ave to be run during office hours. But
& there is single track, it is not so easy.
S0, I urge the Railway Minister to consi-
der the problems of commuters of South
2 Parganas and allot money in the mnext
get for doubling the railway tracks
‘the above said lines and arrange at
keast one or two up-down trains imme-
diately in each line on temporary basis.

() Attack on Dahubali's statue and
~ threats to Jain followers in Maha-
rashtra and need
against such persons,

for stern action
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{vii) Need to liberalise subsidy scheme for
irrigation pirposes <o as to include
ven those farmers who take loans
from private sources fur tubewells, etc,

SHRIMATI GEETA MUKHERIEE
(Panskura): Theextension of  irrization
facilities has been given top priority in
the new 20-Point programm: declared by
the Government of India. Apart from the
irrigation projects directly taken up by the
Governments of the States the individual
efforts of the peasantry play a big role in
this. After various representations the
Central Government have agreed to give
some subsidy, a part of which will also be
borne by the State Governments, to ow-
ners of plots upto 5 acres, if they take
loan from the banks for sinking shallow
tubewells, installing pumps, e e:ting dug-
wells, etc, for irrigation purposes.



